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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
Original Application No. 69/2022

Paﬂl] Bawa Applicant g

Versus

State of Haryana Respondent

ACTION TAKEN REPORT BY WAY OF AFFIDAVIT OF JITENDER YADAYV, IAS,
DISTRICT MAGISTRATE, FARIDABAD IN COMPLIANCE OF ORDER DATED
02.02.2022

|, Jitender Yadav, IAS, District Magistrate, Faridabad, do hereby solemnly affirm and
state as under: -

1. That the deponent is presently posted as District Magistrate, Faridabad and is |

fully authorized to swear and depose the facts of the present case before this

Hon’ble Court.

2. That this Hon’ble Court on 02.02.2022 has passed the following Directions, the
relevant extract of which is reproduced below: -

“Having regard to the seriousness of the allegations, it appears necessary to
ascertain the factual position in the matter through a joint committee of the Principal
Chief Conservator of Forest (HoFF), State of Haryana and the District Magistrate-
Faridabad. The District Magistrate-Faridabad will be the Nodal agency for coordination
and compliance. The joint committee may meet within four weeks and undertake site
visit and look into the grievance of the applicant. Factual and action taken report may
be furnished within three months by e-mail at judicial-ngt@gov.in preferably in the

form of searchable PDF/OCR Support PDF and not in the form of Image PDF,”

Ili
i

3. That in compliance of the above Order of the Hon’ble Tribunal a committee

comprising SDM (Badkhal), Range Forest Officer, Faridabad and-'ATP(P)-,

of the said letter dated 21.02.2022 is annexed hereWIth as ANNEXU I

4. That it is submitted that SDM (Badkhal) in its repbl_jt_' dated }9;-03;-2 -éf.‘i.f;}{fé l
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a. SDM (Badkhal), Range Forest Offlcer and ATE,(R) aI ng wit
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ofﬂcrals Jomtly v151ted the spot on 11 0 W@’ﬂ : {ﬁn orts

Badkhal and Range Forest Offlcer were ﬂ nu ""I to SDM E
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forwarded the reports to the depenen‘t; '-Flowever,. e's the repert of the
Range Forest Officer was not found lucid so a coherent report was sought
from him.

b. It was reported by Tehsildar, Badkhal that as per revenueretro'rdownershi‘p
of M/s SVC & Lahari partner Mustil No.. 70//6(8-0), 7/2(7-9), 8/2(7-9),.
9/1(1-13), 12/2(1-13), 13(8-0),14(8-0),15(8-0),17/2(7-10),18(8-0),19/1(1-
13) total ragba 67K-7M, vill. Sarai Khwaja, Tehsil Badkhal, District
Faridabad vests with S. Lakshman Rao s/o Shreedhar & Shri Niwas Rai s/o0
Venkateshwar rao.

c. Range Forest Officer (Regional), Faridabad has reported that on spot
inspection of M/s SVC Ventures and Lahari Builders situated at Green Field
it was found that no new trees have been cut at the spot. At the site in

question an old road and some structures are there. That earlier an

ayurvedic factory used to run there. Section 4 and Section 5 of the PLPA,

1900 is not applicable at the site in question. That the said spot neither

falls under reserved forest nor under protected forest. General Section 4 of
the PLPA, 1900 is applicable there according to which cutting of any kind of
trees is prohibited unless permission from Divisional Forest Officer,
Faridabad is obtained. That the site in question has been notified as Gair:
Mumkin Pahar. That this company had cut trees on dated 13.01.2020

without seeklng permission from the competent authorlty consequently

Forest Department got Forest Offence Report no. 100/0452 datedf -

13.01.2020 registered against it whose prosecution case was also ﬁled in th

m 24
.'é-!"

Hon’ble Environment Court as well. That for the said illegal cuttm L&b lw

F.I.R. no. 24/2020 has also been lodged by the department in poli 1 J_,.,

Surajkund. A list of standmg trees on the spot has also bee

3 '?_:' l‘;l*" l_ E

these trees are marked as well Markmg llSt of suc__;'?.".tr 0 n‘f

r"';

question is enclosed. A copy of the said repo b nttm

J -l

25.04. 2022 lS annexed herew1th as ANNEXU EFW‘

respectively




5. That it is humbly submitted that on joint inspection of the site in question it is
found that no new trees have been cut from the site. The site in question is

notiﬁed_as Gair Mumkin Pahar and all the fs_tqnding:trées hél_f'é been mar ked_ 3"&

listed.
Lo
Place: Faridabad DEPONENT
Dated: 28.04.2022 | (Jitender Yadav, IAS)
| District Magistrate,
Faridabad
VERIFICATION

Verified that the contents of my aforesaid affidavit are true and correct to

my knowledge based on the official record. No part thereof it is false and nothing

material has been kept concealed therefrom.

‘L oy~
Place: Faridabad DEPONENT
Dated: 28.04.2022 (Jitender Yadav, IAS)
District Magistrate,

Faridabad
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Offlce of The Deputy Commissioner, Faridabad.

: ; E: _F__I___A_nr_vﬁwﬁe_ﬁl-i—

1. Range Forest Officer, Faridabad.
2. SDM, Badkhal.

3. ATP, (P), Faridabad.

Memo No.LFA/2022/ 13|~ 33 Dated: 1[0 [2-).
Subject:-  Reg. Compliance of Hon’ble NGT order dated 02/02/2022 on OA. No.
69/2022.

Please Refer to this office letter no LFA/2022/G-2/107-109 dated
17.02.2022 on this subject cited above. The date of meeting is 17.02.2022 instead

of 07.02.2022 which was mentioned in the above letter and proceedlngs due to
typing error. The amended letter is as under:-

It Is intimated that a meeting was held on 17.02.2022 at 11:00 AM
under the Chairmanship of Additional Deputy Commissioner Faridabad to comply
with the directions of Hob’ble NGT order dated 02.02.2022 on OA No. 69/2022.

After discussions a Committee consisting of the following has
been constituted to make spot visit of the site in question:-
1. SDM, Badkhal.

2. Range Forest Officer, Faridabad.
3. ATP, (P), Faridabad.

A copy of order dated 02/02/2022 of Hon’ble NGT and proceedmgs of i
the meeting dated 17/02/2022 are enclosed. The above Committee is dlrected (o). -

- make spot visit of the site in question and will submit its report to Blstrlét: '
Magistrate, Faridabad within 3 days. ik 7 ‘:%f hi .f

Memo No.LFA/2022/ IB4—~3 4

A copy of above is forwarded to the followmg -
1. D.F.O, Faridabad. j.uﬁ ! “;ﬂj,_i‘.
2.D.T.P, (P), Faridabad. | 20 e

3. D.T.P, (Enforcement), Farl {"‘fﬂ él’
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Reg. Compllance of Hon’ble NGT
69/2022. — i-j3iaju] PO | |

U~ IU 99 HRerd, Lbi!cnena ®l Y3 BH[S 1463, fc

jactual position in the matter though a joint committee of the Principal Chief
Conservator of Forest ( HoFF), State of Haryana and the District Magistrate-
Faridabad. The District Magistrate- Faridabad wil! be the Nodal agency for
coordination and compliance. The joint committee may meet within four weeks
and under take site visit and look into the grievence of the applicant. Fectual and

action taken report may be furnished within three months by e-mail at

(udicial-ngt@gqov.in preferably in the form of searchable PDF/OCR spport PDF and
not in the form of image PDF.” 3dd 3G & Ulol-fl § \iq‘qdﬂ VT 1 gﬁi_
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MARKING LIST OF SVC LEHRI LTD.

~ |GREEN FIELD COLONY SARAI KHAWAJA

Sr.No rSpecies Girth Class Remarks

1 NEEM R TN A G/S

/ PIPAL 235 TSR e
13 PIPAL 230 3 [G5E . e
4 NEEM 190 | A Tt T GOE S R
5 SIR 180 * A G5 L
6 _|P.PAPRI 1110 | I

7 PIPAL 100 ' 1

3 JNEEM 157 ! 1B

: |S00BABOOL 40 T

10 |BAD 270 B

11 |PIPAL 55 ' V G/S

12 |PIPAL 125 A TG/S s
13 INEEN 183 1 A G/S

14 P|IPAL 180 A |G/s

15 D IPAL 150 1B 1G/S i
16 [BAD 105 | T

17 PIPAL 70 V JG/S

18 [PIPAL 6o ] v ass

19 |PipAL 55 y [G/5

120 D(PAL 120 A G/S

21 [PIPAL 150 e e (eSS, %
22 [NEEM 120 | A G/S iE
23 ISIRS 170 118 G/S
24 [SAFEDA 210 B

25 [ JALEB 107 I

26 SAFEDA 190 A

27 J JALEBI 240 ’ B

28 |AMALTASH 69 v

29 IMOLESHR| 49 V

30 [MOLESHRI 100 I

31 SIRS 140 | 1A

32 30TAL BRUSH 71 - V

33 DIPAL 300 3

34 PIPAL 230 1 3 3

35 BAD 135 J

36 SIRS 169 o

37 JAMUN 140 »

38 [DHAK | 63

39 PIPAL 4ok e

40 IsIRs S

41 SOOBABOOL

42 NEEM. i

[SIRS: - 1 . jin




P.PAPRI

_ ‘L 110 e
a6 JJALEBI 165 B
147 NEEM ) 166 I8
148 JJALEBI 75 2
49 MUSCUT oo o A
50 SIRS 105 il
151 PIPAL 120 1A
52 MUSCUT 110 I
53 SIRS 90 L 1
54 _|PHAK 82 \Y,
55 |DHAK 100 " 1]
56 NEEM I180 1A
57 NEEM 120 A
58 SIRS 170 B
59 SIRS 160 B
60 PIPAL 120 | A
61 JJALEBI 150 1 B
62 [NEEM 210 B
63 [BAD 70 ] v
64 SIRS 160 B
65 [DHAK 100 1
66 [MuUscuT 30 A
{_u; :BHAK _ : 100 I
68 MUSCUT 30 1A
69 SIRS 180 A
70 NEEM 150 1B
71 NEEM 120 A
72 [MuscuT 140 A
73 MUSCUT 120 A
74 DHAK 90 ]
75 [NEEM 90 T !
76 [1sALEB] 180 | 1A
77 [NEEM 110 1
78 PIPAL 150 I
79 [ JALEBI 170 I
30 JJ-JAL:BI 30 W,
31 [NEEM 150 IR
]2 SIRS 80 IV
83 MUSCUT 150 IR
84 J.JALEBI 150 1B
35 SIRS 100 o
36 SIRS 1110 N
87 NEEM 105 1|
38 NEEM '
89 SIRS ol

BAD




.

JUALEBI e T
A P.PAPR] P 60

MUSCUT ——— T[ig0
* MUSCUT 115
100 _JJAl__EB]__ Bt 190
101 |SAFEDA 180

ISAFEDA 140
102 INEEM 1140
103 1J.JALFBI 180
104 _'NEEM 190
105 J.JALEBI 120
106 |JJALEB] 170
107 |J.JALEB] 140
108 P.PAPRI 120
109 jNFFM 110 I
110 [JJALEBI 180 A
117 |J.JALEBI 150 1B
112 |NEEM 100 I
113 SIRS 120 1A
114 BELPATTER 60 V
115 [NEEM 110 ]
116 [NFEM 70 V
17 NEEM 210 3
118 |MUSCUT 130 A
19 R PAPRI 60 \, e
120 NEFEM 170 1B
121 P.PAPRI 95 i 3 if
122 SAHTUT 5 v |
173 [pipAL 170 1B Al :
124 |JJALEB 60 \ )
125 > PAPR 50 \ |
126 ) JALEB 55 v
127  |FRANCH 25 u/s
128 FRANCH 22 U/S
129  |FRANCH ; 23 _U/s
130  |FRANCH 25 U/s
131 |FRANCH 25 U/S
132 SOOBABQOOL 24 U/s
133 |[SOOBABOOL 25 U/S
134 |SOOBABOOL o U/S
135 |sooBABOOL |26 u/s
136 __—_I_SOOB_ABDQL e i L G €1 4

JJALEBI

............
L e ———




144 [1JALEB) JEZE 1A G/S

145 |JJALEBI 90 | I |G

146 |JJALEBI 190 5 ' A G/

147 [JJALEB 160 I G/S

148 |JJALEB 135 | 1A G/S -]
149 [NEEM lgo _ | G/ e I
150  |JJALEBI 110 (IS 59 G/5 N

151 [1JALEB) 150 | 1B LG5 T e |
152 J JALEB| 120 1A 16/5 G T
153 [JJALEBI 105 Il S
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fawy Reg. Compliance of Hon’ble NG'T Order dated 2-2-2022 on O.A. No. 69/2022

euﬂﬂﬁﬁrwa%wﬁmmaﬂmwm%ﬁiﬂﬁm
TosNodi0 ERT 3N0T0 w0 69 /2022 ERT MY UiRkd b T & f& “2. Having

regards to the seriousness of the allegations, it appears necessary to ascertain the

factual position in the matter through a joint committee of Principal Chief
Conservator of Forests ( HOFF), State of Haryana and the district Magistrate,
Faridabad. The District Magistrate Faridabad will be Nodal agency for
coordination and compliance. The Joint committee may meel within 4 week and
undertake site visit and look into the grievance of the applicant. F, actual and action
taken report may be furnished within 3 months by email at judicial-ngt(@, gov.in
preferably in the form of searchable PDF/OCR support PDF and not in the form of :;

image PDC”. S& T B Urerl 4 AT prafed @ 93 BHD 10709 f&ID
17.2.2022Wrﬁwﬁﬁm%qa€ﬁtﬁﬁwﬁmw%‘lma%umﬁ GE|
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HARYANA GOVT. GAZ. (EXTRA) NOV. 16, 1995)

-———_____MJM——

i (Authorised English Translation) 4
HARYANA GOVERNMENT | it
FOREST DEPARTMENT i

|

Order _ 1
The 16" November, 1995

No. S.0. 130/P.A.2/5.4/1995.- Whereas the Governor of Haryana is satisfied after due |
enquiry that the regulations, restrictions and prohibitions hereinafter contained are necessary
for the purpose of giving effect to the provisions of the Punjab Land Preservation Act, 1900: »

Now, therefore, in exercise of the powers conferred by section 4 of the said Act, the

e e ———

.
o

Governor of Haryana hereby prohibits the following acts for a period of fifteen years with

|

h

effect from the date of publication of this order, in the official Gazette in the areas more | J
particularly specified in the schedule given below, which has been notified under section 3 of i
|

the said Act — vide Haryana Government , Forest Department Notification no. S.O. i
164/P.A.2/1900/S-3/80 dated the 10" July, 1980:- |
a) the cutting ®of trees or timber except Eucalyptus and Poplars or the collection or L. o :”
removal or subjection to any manufacturing procesé, of any forest produce, other than flower, |
fruits and honey, save for bona fide domestic or agricultural purposes of the right-holders in the
land, provided that the owners of the land may sell trees or timber aﬂe;ﬂbtaining a permit to
do so from the Divisional Forest Officer of the concerned divi_sion.lis‘uphPe-l:n}ig;:wjlelprg%sgribe.t RIS Y
such conditions for sale as may, from time to time, appear nedessﬁfy‘iﬁtﬁbéigtgrejgt,bﬁi':féééﬂ', ;',."‘; o

i 'q'.*':h; v |

conservancy.




District

Panchkula

Ambala

Yamuna Nagar

%A

Faridabad

Gurgaon

(Gurgaon

Mohindergarh

Mohindergarh

Rewari

Bhiwani

~Naraingarh __Ramgarh Ralpur Rani, Naramgarh

Ferozepur Alls revenue estates in Gurgaon and Ferozepur Jhirka 4

Tehsil ~ Villages

Kalka Areas laying on north si_de of ‘m,etalled- and unmetalled
road connécting Chandiga,rh, Panc_hkula.

- -jédadhfi Sadhaura, Bllaspur Chhachhraull Dadupru and reachmg

Mﬁ river near villages Nathanpur and Lakur

Ballabgarh  Areas lying western side of Delhi Ballabgarh road and
northern side of Ballabgarh Sohna Road. |

Nuh Areas lying on western 51de of Delhi —Alwar road and
Sohna Mandkola Road =~

Tehsils

Narnaul Alls revenue estates in Narnaul Tehsil

Mohindergarh Areas lying on western side Mdhi:ﬁdéfgai'hl_—D'adri road

Rewari Alls revenue estates in Rewari Tehsil

Dadri Areas lying on western side Dadri, " | / e ! L
Bhiwani Bhiwani, Tosham and Hlsar ro?g R e ROt e T
| | 4 :.‘5;} 'ﬂ“ v ARG B ‘ A
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fagy Reg. Compliance of Hon’ble NGT Order dated 2-2-2022 on O.A. No. 69/2022-

SR v & Hag § Mud! argud R ST & 5 AFEE
U0GiI0cio §RT 3M0Y0 H0 69 /2022 T <Y UiRg fHd A 2 5 “2. Having

regards to the seriousness of the allegations, it appears necessary to ascertain the
factual position in the matter through a joint committee of Principal Chief
Conservator of Forests ( HOFF), State of Haryana and the district Magistrate,
Faridabad. The District Magistrate Faridabad will be Nodal agency for
coordination and compliance. The Joint committee may meet within 4 week and
undertake site visit and look into the grievance of the applicant. Factual and action
taken report may be furnished within 3 months by email at judicial-ngt(@ gov.in
preferably in the form of searchable PDF/OCR support PDF and not in the form of
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MARKING LlSTf,IF SVCLEHRI LTD.
(GREEN FIELD COLONY SARAI KHAWAJA)

Sr.No | 'Spemes B | rth

183
ARRLE
230
190
180
P PAPRI , 1110
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HARYANA GOVT. GAZ. JAN 15,2013
(PAUS 25, 1934, SAKA)
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HARYANA GOVERNMENT
FOREST DEPARTMENT

Notification

The 4" January, 2013
No. S.O. 8/P.A.2/1900/S.4/2013 — Whereas, the Governor of Haryana is satisfied

after due enquiry, that the regulations, restrictions and prohibitions hereinafter

contained are necessary for the purpose of giving effect to the Punjab Land Preservation

Act, 1900 ( Punjab Act 2 of 1900).

Now, therefore in exercise of the powers conferred by section 4 of the said Act,
and in suppression of Haryana Government, hereby prohibits the following acts for a
period of fifteen years with offect from the date of publication of this order in the
Official Gazette. in the areas more particularly specified in the Schedule given below,
which has been notified under section 3 of the said Act, vide Haryana Government,
Forest Department, Notification No. S.O. 81/P.A.2/1900/S.2/1900. 3/2012 dated the
19™ December, 2012: - '

(a) The cutting of trees or timber except Eucalyptus and Poplar, Bakair_l_,
Bamboo, toot, Amrood and Ailanthus or the collection or removal or subjection to ariy
manufacturing process, of any forest produce other than flower, fruit and honey, save
for bona fide domestic or agricultural purposes or for purpose of the rightholders i‘n‘ the

ininga

permit to do so from the Divisional Forest Officer, of the concerned d1v1510n such"

land, provided that the owners of the land may sell trees or timber after obt

permit will prescribe such conditions for sale as may {rom tlme to tlme appear
necessary in the interest of forest conservancy. The farmers of the site shall be liberty to
sell Khair trees to any person/ agency/ Haryana Forest Dwelo_p_ment Corp_ora_tlon
Limited of their choice so as to enable them to get remunerative price of their products
providd that the owners of the land may sell the Khair trees after obtaining a permif, t'o_

do so from the Divisional Forest Officer, concerned.



Tehsil

Kalka
Panchkula

Naraingarh

Jagadhari
Chhachhrauli

District
panchkula

Ambala
Yamuna Nagar

Faridabad Ballabgarh

Faridabad

Mewat Nuh

Ferozpur
Jhirkha
Gurgaon
Sohna
Pataudi

Narnual
Mohindergarh

Rewarl
Bawal

Kosli

Dadri
Bhiwani }

Gurgaon

Mohindergarh

Rewarl

Bhiwani

[.oharu

Villages | el
Areas lying on North side of metalled

unmetalled road connecting Chandigarh,
Panchkula, Ramgarh, Raipur ~ Rani,
Naraingarh, Sadhaura, Bilaspur, Chhachhrauli,
Dadupur and reaching Jamuna river near
villages Nathanpur and Lakur.

Areas lying on western side of Delh1 -
Ballabgarh road and northern side of

Ballabgarh-Sohna road.
Areas lying on western side of Delhi — Alwar

Road.
All revenue estates of Ferozepu Jhirka Tehsil.

All revenue estates of Gurgaon Thesil.

All revenue estates of Sohna Tehsil.

All revenue estates of Pataudi Tehsil.

All revenue estates of Narnaul Tehsil.

All revenue estates of Mohindergarh Tehsil.

All revenue estates of Rewari Tehsil.

All revenue estates of Bawal Tehsil. | %
All revenue estates of Kosli Tehsil ' eare o
Areas lying on western side of Dadri, Bhiw AN, o <
Tosham, & Hisar road. A
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KRISHNA MOI

Additional Chief Secretary to Government, Haryana,

Forest Department.



